02.07.2018 J-1

AT 02.15 P.M.

1. CRL.A.743/2014

2. CRL.A.959/2017

3. CRL.A.522/2000

4. CRL.A.1096/2015
5. CRL.A.1309/2015
6. CRL.A.1280/2015
7. CRL.A.474/2018

8. CRL.A.334/2018

AT 2:15 PM

1. LPA NO.66/2017

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 34

HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

SOHAN SINGH
VS STATE

VIKAS

VS THE STATE NCT OF DELHI

KAMAL KUMAR

VS STATE

SANJAY SAHA @ SANJU

VS STATE

JALLANDHAR KUMAR @ NAKTA

VS STATE

PATIT SARKAR
VS. STATE

STATE (GNCT OF DELHI)
VS. SAMAY CHAND

STATE (GNCT OF DELHI)
VS. HARGOVIND

COURT NO. 34

RAKHI DUBEY,AASHAA TIWARI

SANJEEV PANDA
NEERAJ KANT SINGH,
SUMIT SHUKLA, AASHAA TIWARI

K.K.SHARMA,D.K.SHARMA
RAJAT KATYAL

HARSH PRABHAKAR,ANIRUDH TANWAR

AASHAA TIWARI

RAKHI DUBEY,AASHAA TIWARI

K. SINGHAL, PRASANA

NISHANT BHARDWAJ, AASHAA TIWARI

RAJAT KATYAL
HANEEF MOHAMMAD, MOHAMMAD MUSTAFA

AASHA TIWARI, S.S.AHLUWALIA
JATIN TEOTIA

HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLT

PRABHAT KUMAR SINGH

VS ARMY COLLEGE OF MEDICAL

SCIENCE & ORS.

K.K.RAI ,AWANISH KUMAR
ANSHUL RAI,S.K.PANDEY
CHANDRA SHEKHAR

ANKUR CHHIBBER

HARSH KAUSHIK,SARITA PANDA
T .SINGHDEV ,MICHELLE
BIAKTHANSANGHI DAS

PUJA SARKAR,TARUN VERMA
ABHIJIT CHAKRAVARTY
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AT 02.15 P.M.

1. CRL.M.C 2606/2014
CRL.M.A. 8738/2014

2. CRL.REV.P.252/2015

3. BAIL APPLN.1086/2018

AT 02.15 P.M.

1. W.P.(C) 2288/2015
CM NO 4094/2015
CM NO 29656/2017
CM NO 30763/2017

2. W.P.(C) 2451/2015

3. W.P.(C) 8254/2017
C.M. NO. 47129/2017

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 31

HON'BLE MR. JUSTICE SANJEEV SACHDEVA

SUBHASH MOTWANI & ANR.
VS. FRANK FINN MANAGEMENT
CONSULTANTS & ANR.

HARISH MIRCHANDANI
VS. MANISH DARIRA

JOYCE KAROUNG
VS. NARCOTICS CONTROL BUREAU

COURT NO. 12

ASHOK GURNANI, VIKASH PAHWA
MEENAKSHI MIDHA, KAPIL MIDHA
ABHIVAMDANA CHOWDHURY

SHADMAN SIDDIQUI, AASHITA KHANA
BHAWYA SRIVASTAVA

NARENDER MUKHI, R.P. LUTHRA
VIKAS CHADHA, SOURACH LUTHRA

SATISH TAMTA, JUBAIR AHMAD KHAN
TAMIM QADRI, SHARIQ
RAJESH MANCHANDA, RAJAT MANCHANDA

HON'BLE MR. JUSTICE V.KAMESWAR RAO

TATA POWER DELHI DISTRIBUTION
LTD. VS. MIND SHAPER
TECHNOLOGIES PVT. LTD.

JITENDRA KUMAR JHA
VS. DELHI DEVELOPMENT
AUTHORITY

SARDAR AHMAD
VS. THE COMMISSIONER, EDMC
AND ORS.

MANISH SRIVASTAVA, ADITYA GUPTA
MOULSHREE SHUKLA, AYUSHI KIRAN
RUPESHWAR SANDHU

AJAY KUMAR JHA
KUNAL SHARMA

SANOBAR ALI
AMRIT PAL SINGH



02.07.2018 J-3 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

4. W.P.(C) 8963/2017, CM NO. 36692/2017
W.P.(C) 8143/2017, CM NO. 4483/2018
W.P.(C) 9016/2017, CM NO. 36879/2017
W.P. (C) 7908/2017, CM NO. 32679/2017
W.P.(C) 7930/2017, CM NO. 32760/2017
W.P.(C) 9252/2017, CM NO. 37799/2017
INTEKHAB ALI & ORS.
SH. RASHID
WALI MOHD. AND ORS.
MOHD. AHMED AND ORS.
INAMUL HAQ
MOHD. YAMIN . PETITIONERS
THROUGH : MR. SANOBAR ALI, ADV. (ITEM NO. 47 AND 51)
MR. VIJAY KASANA, ADV. WITH MR. MANU
PADALIA, ADV. (ITEM NOS. 48,49 AND 50)
VERSUS
THE COMMISSIONER, EAST DELHI MUNICIPAL CORPORATION
THE COMMISSIONER, EDMC AND ANR.
EAST DELHI MUNICIPAL CORPORATION
EAST DELHI MUNICIPAL CORPORATION
EAST DELHI MUNICIPAL CORPORATION
THE COMMISSIONER, EAST DELHI MUNICIPAL CORPORATION
.......... RESPONDENTS
THROUGH : MS.SHIPRA SHUKLA, ADV. FOR EDMC (ITEM NO. 47)
MR. SIDHARTH JOSHI, ADV. FOR EDMC (ITEM NO. 48,49 AND 51)
MS. MANISHA AGRAWAL NARAIN, ADV. WITH
DR. M.L. SHARMA, ADV. FOR EDMC ( ITEM NO. 50)
COURT NO. 16
HON'BLE MR. JUSTICE C.HARI SHANKAR
AT 2:15 PM
1. W.P.(C) 17938/2004 MOOLCHAND KHARAITI RAM HOSPITAL DHANNJAI RANA
CM APP.NO.13489/2004 VS WORKERS THRU M.K.R.H. ABHINASH K.MISHRA
KARAMCHAR
2. W.P.(C) 10966/2004 D.T.C FAHAD IMTIAZ
CM APPL.7778/2004 VS DHARAMVIR SINGH KOMAL AGGARWAL,ANIL MITTAL
3. W.P.(C) 8208/2002 K.KRISHNA KURUP ASHOK KUMAR PANIGRAHI
CM APPL. 13910/2002 VS M/S M.M.T.C LTD. RAJVARDHAN SINGH

SANJAY KUMAR SHARMA

HIGH COURT OF DELHI
30TH JUNE, 2018 REGISTRAR (LISTING)



02.07.2018

AT 2.15 P.M.

1. Cs(0s) 1188/2011
I.A. 1942/2016

2. O.M.P. (CcoMM) 19/2018
I.A. 739/2018
I.A. 6462/2018

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

LT FOODS LIMITED J SAI DEEPAK, ABHISHEK CHANDRA MISHRA
Vs. HERTIAGE FOODS (INDIAZ) ASHUTOSH NAGAR, GUNTUR PRAMOD KUMAR,

LIMITED PRERNA SINGH

NATIONAL HIGHWAYS AUTHORITY DR. MAURYA VIJAY CHANDRA, DAYAN

OF INDIA KRISHNAN, MALVIKA LAL, AAKASHI LODHA

Vs. M/S HINDUSTAN
CONSTRUCTION CO. LTD
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